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SHRI RAOHU RAMAIAH: First of all 
let 118 find out how much quantity is avail-
able and of what quality it is and then we 
can detennine the best uses to which it can 
be put. 

SHRI GADILINGANA GOWD: May 
I know (rom the hon. Minister if it is a fact 
that the staff employed in the Sindri Ferti-
liser factory is 7 times the staff employed in 
a factory of comparable size in other count-
ries. If not, what i. the proportion of staff 
employed there 1 

SHRI RAGHU RAMAIAH: I would 
like to have notice. 
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SHRI RAGHU RAMAIAH: Many elI-
iJtinll fsClora are old factories. But IIMBt 
of our nrw factories will be on modern IceII-
ruques and when they II) inlo produ;;lion 
!he priceo will be comparable wilh the inter. 
.. tionaI ,,",*. 

. MR. DBPUTY-8PEAKER: The QuoatioD 
Hour is over. 
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MR. DEPUTY·SPEAKER: That il only 
if I exhaust all the questions, If I haw Ii-
a full round. then only you can pt an oppor-
tunity if some members are absent, u you 
see three questions we could not co*,. 
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MR. DEPUTY·SPEAKER: No, No. 
Question Hour Is over. 

WRIlTEN ANSWERS TO 
QUESTIONS 

·751. SHRI MADHU LlMAYE: Will 
the Minilter of FINANCB be pleased to 
refer to hi. statements made on the 30th 
April, 24th July. 19th and 20th AUlUlt 
1968, and state: 

(8) whether it is a fact that durlna Man:h, 
1%7 to Au.us!, 1968, hillOn, In tile conw-
pondence that he had with various people 
styled him.telf u PerIOnal AaaiJlant or 
Private Secretary to Deputy Prime Miniita' 
and Finance Minister; 

(b) if so, on how many occulonl his IOn 
did so; and 

(c) the reasons why hi. son _. a.ked to 
acknowled.. hilf\ly confidential lotten and 
fix appoinlments in reprd to the Miniltcn' 
official work and ofIIcial dutiel? 

THE DEPUTY PRIME MINISTER AND 
MINISTER OF FINANCE (SHRI MORAR 
JJ DESAI): (a) and (b). In the llatcmcnt on 
IhI: ocopc of my lOll', ...a.tana: to me before 
the Lot Sabha on the 20th Au...... 1961. 
I had said: "No our:/! desi ..... ion baa """" 
UIed by my _ cWw in this letter or in ..., 
of 1110 communiI;atiQIIl ha .. __ -
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On the admission of this Question, a fresh 
scrutiny of all the relevant files of corres-
pondence was undertaken and as far as 
could he ascertained from the copies of the 
8SO leuers on record, it does not appear that 
my Ion has signed as P.A. or P.S. to Deputy 
Prime Minister. However, I can not say that 
a letter or two might not have been inadver-
tently typed on Private Secretary's letter-
head and siancd by him through oversight. 

(c) In the same statement it had been said 
that "what my son did was to assist me in 
non-offlcial work, that is, social enpgements, 
appointments for interview and public relati-
ons work. He has had no authority to go 
beyond thcac spheres." AcknowledJICment 
of lome letters and fixing of appointments 
for Interviews in the Iitht of my instructions 
were treated as routine matters. Some letters 
containinll luuestions could have been 
despatched as 'confidential' but the replies 
without goina into their merits and simply 
askina the writers to meet me for further 
exposition would not be confidential. 

Public Undet1llklap 

• 7S2. SHRI J. B. SINGH: 
SHRI SHARDA NAND: 

Will the Minister of FINANCE be pleased 
to refer to the reply liven to Starred Ques-
tion No. 424 on the 12th AUlust, 1968 and 
state: 

(a) the new steps taken to utilise the full 
rated capacity of 14 units in public sector 
since then; 

(b) the total loss for not utili.inl the full 
capacity of these units durinll the lall one 
year; 

(c) the lotal investment in these units; and 
(d) whether it is a fact that no extension is 

made in any units till their rated capacity is 
utUiaed fully 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. c. 
PANT): (a) The steps taken by the Public 
Entcrprilel to ulilise lheir full rated capacity 
are two-fold: 

(i) Ihrouah diwnification efforts; and 
(iI) t!wouah upons. 

The notable exampb where ..-suns 
haw beco/.... beina taken by Public Enter-
priIIIa to dlwnify their Ii_ of productioa 

with a view to utilising their capacity arc the 
National Instruments LId., Prap Tools 
Ltd., Heavy Engineering Corporation Ltd., 
Mininl & Allied Machinery Corporation 
Ltd., Hindustan Machine Tools Ltd., Hindua-
tan Antibiotics Ltd., etc. Similarly some of 
the Public Enterprises Ylz. Hindustan Steel 
Ltd., Hindustan Machine Tools Ltd., etc. 
have endeavoured 10 utilise some of their 
surplus capacity by entcring the field of 
exports. 

(b) The accounts for 1967-68 have not 
yet been closed for the Public Enterprises. 
Thus the figure of loss. if any, is still not 
available. It is also not feasible to calculate 
exactly the loss which can be attributed to 
non· utilisation of the rated capacity as there 
area number of other factors which may 
affect the performance of Public Enterprises. 

(c) The total investment (equity plus 
loan) in these 14 enterprises as on 31st 
March. 1967 is given below: 

Name of the undertaking Investment 
\ Rs. in crores) 

(as on 31-3-67) 

I. l'Iindustan Steel Ltd. 

2. National Coal Development 
C orpor_t ion 

3. Hindustan Antibiotics Ltd. 

I028.S0 
153.72 

2.47 

4. Hindustan Salts Ltd. 1.79 
5. PrallB Tools Ltd. 3.67 
6. Neyvcli Lillnite Corpora- 159.06 

tion Ltd. 
7. Indian Drugs & Phanna- 46.28 

coutieals Ltd. (3 units) 
8. Garden Reaeh Workshops Ltd. 2.13 
9. National Instruments Ltd. 3.79 

(2 units) 

10. Hindustan Machine Tools Ltd. 27.23 
II. Heavy Electrical. (India) Ltd. 98.35 
12. Heavy Enlinecrina Corpo- ISS.B4 

ration Ud. 
13. Minina & Allied Machinery 43.19 

Corpn. Ltd. 
14. Sambhar Salls Ud. 1.00 

(d) As a matter 01 policy, expansion .. 
bcinl allowed oaIy in thoeo Ilncs of 




